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CentraL ELzcrmiarry AuTHomrTy Rupes

1977 & REVENUE AND Awmuar REromr

or RumaL ELectriFicaTiON CORPORATION
ror 1976-77

THE. MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):

On behalf of Shri P. Ramachandran I beg
to lay on the Table:—

1) (i) (A copy of the Central Electticity
¢ Authority Rules, 1977 (Hindi and
English versions) ;ubluhedm Notiz
fication No. G.5.R. 1662 in Gazette

DECEMBER 28, 1077

of India dated the 1oth December,
g;a 7, undersub-section (1) of section
4

of the Electricity (Supply) Act, _

1948.

[.;tme in library, See No. L.T—1469]
77

(2) A copy each of the foll s
(Hindi and €nglish vm pl.‘l.li:eder
sub-section (1) of section 61gA of
the Companies Act, 1956:—

(i) Review by the Government on
the working of the Rural Elec-
trification Corpomation New
Delhi, for the year 1976-77.

(ii) Annual Report of the Run!
Elccuailﬂu?n
ew Delhi, for the year 19
along with the 36- ug
Accounts and the mn:menu
of the Cornptm!ler and Auditor
General thereon

[Placed in Litrary See No. LT-aq.?oh:r]

’
Norowamion Uwnpes Cenmaar  Exam
RuLzs, 1944 anp CusToMs AcT, 1962 &
STATEMENT RE. ‘CORRECTION OF ANSWER'

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI ZUL-
FIQUARULLAH) : On b half of my
Colleague Shri Satish Agrawal, I beg
to lay on the Table:—

(1) A copy each of(he I‘ollo
Notifications (Hindi and
versions) issued under the Cenl.ral
Excisc Rulrs, 1944:—

Notification No. 342/7
@ i:l.:..l:lw.-f:ll 34 Io? lndu

d.M.ed the 15thDoc€mber. 1977
together with an explanatory
memorandum.

(ii) Notifications Nos.

to -C.E.
Gu!gt"ﬂ of India dated the

16th December, 1977 together
‘\;ith an explanatory memoran-
um.

[Plawedintibrary, See No. LT-1471/77]

(2) A copy of cach of Notification
Nos. 256/77-Customs and 257/77-
Customs (Hindi and English
vervions) published in  Gazette
of Jndia d.ltad the 16th Decem-
ber, 1977 under section 159 of
the Custams Act, 1962 together
with an explanatory memoran-
dum.

[Placedin library, SeeN'o. LT-1472/77)
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